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SETnNo UP OF SPECIAL CoURTS IN 
DELHI POLICE LINES 

4758. SHRI BENI SHANKER 
SHARMA; 

SHRI D. C. SHARMA; 
Will the Minister of HOME AFFAIRS 

be pleased to state ; 

(a) whether the Delhi Bar Association 
ha5 demanded the setting up of five special 
courts in New Police lines to try the police-
meD suspended during the police agitation 
in April last year; 

(b) whether they have also demanded 
early separation of judiciary and the execu-
tive in Delhi; and 

(c) if so, the reaction of Government to 
the above demands and the action taken in 
the matter? 

mE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) No. 
Sir. 

(b) Yes. Sir. 
(t) A proposal to undertake Parliamentary 

legislation to provide for the separation of 
judiciary from executive in Union Territory 
is under examination. 
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